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IN\IITATION F'OR EXPRESSION OF INTEREST F'OR

S.R. WORTH LIMITED
[IMPORTER, TRADER AFID MANUT'ACTURER OF TIMBER AND ALLIED PRODUCTSI

IAT PRESENT NO BUSTruSSI

(Under sub-regulation (1) of regulation 36.4 of the Insolvency and Bankruptcy Board of India

1 Name ofthe Corporate Debtor
LLP No.

with PAN/ CIN/ .R. WORTH LIMITED
: U20299W82004PLC100281

2 Address of the registered office 268, G.T. RoaG Narayani Comple4 lst Floor, Liluah,
Howrah, West Bengal, Indi4 711204

J URL ofWebsite No Website of CD

4 Details of Place where majority of Fixed Assets me
located

1. Factory at Kalyani Express Highway" North 24
Parganas, West Bengal

2. Flats and Parking Spaces at Durgapur, West
Bengal

5 Installed capacrty ofmain products/ services NA

6 Quantity and value of main products/ services sold in
last financial year

As per the Financial Year 2023-2W4

Quantity sold-Nil
Value- Total Revenue- Nil

7 Number of ernployeesl Workmen No details were received

8 Further details including last available financial
statements (with schedules) of two years, lists of
creditors are available at URL:

a. Last available financial statcments (with
schedules) of two ysars- Can be obtained by
mailing at cirp. srworth@gmail. com

b. List of Creditors available at the website of
IBBI i.e. https:i/ibbi.gov.fu/er/claims/inner-
process/Li20299WB2004PLC 1 0028 I

9 sectron
25 ofthe Code is at;

Can be obtained by mailing at cirp.snLqrthfipruarl-eam

10 Last date for receipt ofexpression oflnterest t5.11.2424

l1 Date of issue of provisional list of prospective
resolution apptcmts

23.11.2024

t2 Last date for submission of objections to provisional
list

28.tr.2024

l3 Date of issue of final list of prospectiye resolution
applicants

04.12.2424

t4 Date of issue of information mcmor:ndunr, evaluation
matrix and request for resolution plans to prospective
resolution applicmts

09.12.2W4

l5 Last date for submission ofresolution plans 15.41.2425

l6 Process ernail id to submit EOI cim.sworth@gmail.com

Resolution Process for Persons 2016

N **7 J."-.*tiq
Neeraj Kimar Sureka

Resolution Professional of S.R. Worth Limited
IBBL/IPA-O0 l/IP-m 1539 n0I9-201 t2st7

AFA Valid till 07 I lt 12024

"Central Plaza", Room No 'H', 6ff tr'loor
4l B. B. Ganguly Street Kolkata 700012

Date: 28t h October,2024
Place: Kolkata

IP-P-o15391
25 *

RELEVANT PABTICULARS






